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Order with Sinaturc 

2 	p6.3.93 r.tnaik,Sr.Suprjntendent of Post Offices is present. 

I have heard Mr.P.K,Mishra,learned counsel for the petitioner and 

Mr.shok Mishra,learried Standing Counsel. I have also heard 

Mr.Patnaik,the Senior Superintendent of Post Offices. There 

appears to be no merit in the prayer which stands dismissed. 

I have no objection if the Superintendent of Post Offices 

gives an employment to the petitioner as a substitute whenever 

occasion arises. 

Mr.Mishra told me that there is a vacancy in Dagarpara 

Post Office and Prajatantra Post Office. In case apollcatjons 

have not been invited galling for names from the Emoloyment Exchi. 

nge ax§i to fill up the post, applications be invited; :1 

:andidates including the case of the petitioner (provided that 

e applies) be considered; after su.tabilityis adjudged, the 

Derson found to be suitable may be appointed. Thus original 

Ipplication is accordingly disposed of. 

Send a copy of this order to the Sr. Superintendent of 

Post Offices and a copy of this order be made available to the 

ounsel for both sides, 
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